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Title: Motion regarding 30t and 31t Reports of Committee on Private Members' Bills and Resolutions (Motion Adopted).

MR. DEPUTY-SPEAKER: Now, Private Members' Business. Prof. Saugata Roy.

Q. A1 IR (GHGH): IUrErst ABIG, 7 YA Bl §:-
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MR. DEPUTY-SPEAKER: The question is:

"That this House do agree with the Thirtieth and Thirty-first Reports of the Committee on Private Members'
Bills and Resolutions presented to the House on 27 February and 6 March, 2013, respectively, subject to
modifications that para 6 and sub-para (iv) of para 7 of the Thirtieth Report relating to allocation of time to
resolutions, be omitted. "

The motion was adopted.



